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MINISTRY OF LABOUR AND REHABILITATIQ
(Department of Labour)
NOTIFICATION
New Delhi, the 5th July, 1983

S.0. 494 (E):—In exercise of the powers conferre
by sub-sections (1) and (2) of Section 6 of the Equ
Rcmumra‘uon Act, 1976 (25 of 1976) and in supe

ession of notification of the Gazette of India i
thc erstwhile Ministry of Labour No. S.0. 5I(
_ dated the 24th January, 1981, published on pages

161-162 of the Gazette of India, Extraordinary, dated
the 24th January, 1981, the Central Government
hereby constitutes an Advisory Committee con51stmg
of the following members —

Advisory Comittee :

1. Union Minister for Chairman
Labour and Rechabili-

tation

7. Union Minister of State Vice-Chairman
for Labour and Reha-
bilitation.
3. Secretary, Ex-Officio Member

Department of Labour.

4. Joint Secretary -do-
(incharge of Women’s
Cell in the Department

of Labour)

5. Adivser,
Labour and Employ-
ment Division,
Planning Commission.

6. Shri B.B. Singh,
Chairman,
Industrial Finance Cor-
poration of India Ltd.,
Bank of Baroda Build-
ing
Parliament Street,
New Delhi-110001.

. Shri S.P. Vidyarthi,
M/s. Hindon River
Mills, Dasna,
Ghaziabad-201001.

-do-

" Non-Official

-do-

~J




NS
" Advisers .
_ Indian Tea Association.
- Royal Exchang®s
6, Nels has

h Road,

Union Congress,

Central women Wor-
kers Committee
. 128/5, Ppalace Road,
Mylapore
Mad ras-600014.
nit. Sharda Achar, -do-
dhna, Kambla Cross

oad, Mangalore.

41 Mis. Fla R Bhatt., -do-

~General Sccretary,

= Self Employed - Wo-
men’s Association,

Ahmedabad.

12. Miss Shailini Narasimban, -do-
Textile Labour Asso-
ciation,

“Women Section,
Bhadra, Post Box
No. 110,
Ahmedabad-380001.

13. Smt. Parvathi Krishnan -do-

45A, Periaswami Road,

R. S. Puram,

Coimbatore-641002.

14. Miss Evelyn D’Souza,
Indian National Trade

~do- v

A=

CJo. Rashtriya Mills
" Mazdoor Sangh,

Dr. Ambedkar Marg,

Parcl, Bombay-400012.

}5. Smt. Krishna Kaul,
Member of Parliament,
117;-U:P-Bhawan,
Sardar Patel Marg,
New Delhi.

16. Smt. Sumati Oraon
Member of Parliament,
3, Elcctric Lane,
New Delhi-110001.
17. Smt. Sarojini
Varadappan,
President, _ , F
All India Women’s
Conference,
48, Warren Road,
Mylapore,
Madras-600004. s
18. Mrs. ' Wahabuddin
Ahmed, =
Chairman, .
Bharatiya Grameen
Mahila Sangh,
8/104, Jamnagar Hut-
ments, Block-11,
Man Singh Road,
New Delhi-110011.
19. Shrimati Devaki Jain,
Director,
Institute of Social
Studies Trust,
5, Deen Dayal Upadh-
yay Margh,
New Delhi.

Non-Official Member

-do-

-do-

~do- .

-do-

[No. S-42025(24)/82—Women’s Cell]
A. K. TANDON, Jt. Sccy.
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